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HARMOHI NDER SI NGH PRADHAN
VERSUS

RANJEET SI NGH TALWANDI & CORS.

SECTI ON XVI |

A

Appel I ant (s)

Respondent (s)

Date : 17/11/2003 This Petition was called on for hearing today.

CORAM :
HON BLE MR, JUSTICE R C. LAHOTI
HON BLE MR, JUSTI CE ASHOK BHAN

For Appellant (s)M.R K. Jain, Sr. adv.
M. N dhesh CGupta, Adv.
M. Mbdhan Jai na, adv.
M. Naveen Si ngh, Adv.
Ms. S. Janani, Adv.

For Respondent (s)
UPON hearing counsel the Court nmade the foll ow ng

ORDER
Appeal admitted.

As per Rules the appeal is to be listed on priority for hearing as soon as ready.

ingly.

(Ajay Kr. Jain)

(Radha R. Bhati a)
Court Master
Court Master

Li st accord



